OFFICE OF THE PRINCIPAL DISTRICT & NS DELHI

OFFICE ORDER

Pursuaat to the ‘Review Scrutiny Comi DPC vide
its Minutes dated 27.01.2023 and 15.02.2023 in terms of the Judgment dated 25.08.2022 of the
Hon' Delhi in W.P. (C) No. “Amit Kataria & Ors. Vs. The

Offce of the Distric & Sessions Judge (HQ), Delhi & Anr” AND Order dated 12102022 of
Hon'ble High Court of Delhi in LPA No. 575/2022 titled as ‘Offce of the District & Sessions
Judge (HO), Delhi & Anr. Vs. Sh. Ami Kataria & Ors." the following the then Junior Judicial
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